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(¢) The Government offer the follow-
ing incentives for the entrepreneurs to
locate their industries in backward
areas:—

(i) Concessional finance;

(D) Treatment of
loans as equity;

development

(iii) Relief in Income Tax;

(iv) Free Technical Consultancy
Services;

(v) Relaxation in establishmen: of
banned industries;

(vi) Interest Subsidy for a longer
period;

(vii) Supply of machinery on con-
cessional terms;

(viii) Subsidy on Fixed Capital
Investment;

(ix) Special facilities for importing
raw material and components; and

(x) Transport Subsidy.
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Allocation of Time by Doordarshan
and AIR to Opposition Parties

549. SHRI R. V. SWAMINATHAN:
Will thc¢ Minister of INFORMATION
AND BROADCASTING be pleased to
state

(a) whether the Doordarshan and
All India Radio are being misused by
the present Government and the Oppo-
sition views are not being properly
given due share in the news bulletins:
and

(b) if so0, the time given in the news
bulleting in regard to the opposition
parties views?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): (a) No, Sir.

(b) Does not arise.
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Rural Electrification in Tamil Nadu

%,

550. SHRT R, V. SWAMINATHAN:
Will the Minister of ENERGY be
pleased to state:

(a) whether Rural Electrification
Corporation disbursed to State Electri-
city Corporations Rs. 88.2 croreg dur-
ing 1976-77;

(b) if so, the total amount given to
Tamil Nadu State Electricity Cor-
poration; !

(c) the amount utilised by them;

(d) whether in the State large areas
are still without electrification; anq

(e) the time by which rural electri-

fication in the State ig likely to be
completed?

THE MINISTER OF ENERGY (SHRI
P. RAMACHANDRAN): (a) During
1976-77, the Rural Electrification
Corporation disbursed to the various
State Electricity Boards, Rural Electric
Cooperative Societies ang State Gov-
ernments loan instalments amounting
to Rs. 88.19 crores in respect of rural

electrification projects sanctioned by
the Corporatjon.

(b) Out of Rs. 88.19 crores disbursed
during 1876-77, Rs. 2.43 crores Were

disbursed to Tamil Nadu Flectricity
Board.

(c) The Rural Electrification Corpo-
ration had from its very incepticn upto
31st March, 1977 disbursed total loans
amounting to Rs. 15.84 crores for rural
electrification projects in Tamil Nadu.
The State Electricity Board has
intimated that approximately Rs. 12
crores were spent upto 31st March, .
19717.

(d) There are 15,735 villages in
Tamil Nadu. 15,516 villages had been
electrified upto 31st March, 1977. 219
villageg still remain to be electrified.

(e) The State Electricity Board has
intimated that subject to the avail-
ability of the required funds they
propose to complete électrification of
all the villages in the State by the end !
of the Fifth Plan. T





